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(c) Tbls device i. meaDt for non-braked 
trailer vehicles. As all the passenger and 
loods vehiclOl on the Railways are through 
braked, there il no scope for adoptinl this 
device on tbe Railways. 

Grlndlnl Machine Tool Plant at Almer 

3111. SHRI VISWA NATH PANDEY; 
Will the Minister or INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
be pleased to state: 

tal whet her it is a fact that collabora-
tion Dareement between CzechoslovKkiu nnd 
the Machine Tool Corporution or India 
Ltd., for the :stablishme nt of a grindine 
Machine Tool Plant at Ajmer (Rujasthun) 
was sianed in Delhi recenliy ; 

(b) if so, the main features of the Daroe-
ment; and 

(c) the total expenditure Involved? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): tal to 
tc). An Agreement for TecboDological docu-
mentat;on for the establishment of Grind-
inl Machine Tool Plant at Ajmer was silln-
cd by Machine Tool Corporation or India 
Ltd., 11 Central Government Undertakinl, 
and Mesen. Skodacxport, Praha, Czechos-
lovakia on the 16th October, 1968. The 
main terms of the Allreement are as 
follows :-

(i) Messrs. Skodaellport will supply 
the deslan and documentation 
ror three types of arinding 
machine tools; supply the Cze-
choslovak lechnical standards, 
render technical co-operation, 
and train the personnel of the 
Machine Tool Corporation of 
India: 

(Ii) The totnl price for the desian 
and technolollical documentation 
for production i, Rs. 27.38 
lakhs. The fee for the consult-
ina activity will be R •. 9.62 
lakh' in addition to the montbly 
,alary payable to the Czech 
exports. Paymenll shall be 
made in accordance with tbe 
Trade and Paymentl A,reoment, 
1963. M/,. Skodaellport will 
depute experlS iD coolult.lloa 

with the Machine Tool Corpo-
ratioD of India ; 

tiii) Deli,n documootation for all 
the tbree machinoa will be sup-
plied by JUDe, 1969. 

(Iv) The A,reemont is operative Cor 
a period by 6 years. 

Derailment of Good. Train bet"een 
Chandanpur and Belmurl 

3112. SHRI VISWA NATH PANDEYt 
Will the Minister of RAIL WA YS be pleas-
ed to state; 

tal whether il is a fact that a down 
goods Irain derailed on the 13th October, 
1968 at a point between Chandanpur and 
Belmuri stlltions, 45 kilometres from 
Howrah on the Howrah-Burdwan chord 
line: 

(b) if so, the cau'es of the derailment; 
and 

tc) the lotal amount of loss to Ihe rail-
way property? 

THE MINISTER OF RAILWAYS 
tSHRI C. M. POONACHA) ; tal Yes. 
Th~ accident occurred at Belmuri station. 

(b) The cause of the accideDt is UDder 
inv .. t igation. 

tc) The cost of damaae to railway pr,'-
perty was estimated at Kpproximalely Rs. 
90,100 

Sbortage of Ra" Jute 

3113. SHRI MOHAMMAD 
ISMAIL: 

SHRI GANESH GHOSH: 
Will the Minister of COMMERCE be 

pleased to state ; 
tal whether Government have received 

any memorandum from the Trade Unions 
representing the Jute Industry of West 
Bensal sUlllcstinl measures for meetinl tbo 
shortall" of raw jute ; 

(b) if so, the details thoreof ; 
(c) whether Government have coDsider-

cd the memorandum ; 
(d) if so, the decision talcen thereon ; 

aod 
(e) if DOt, tilt r,asoas therefor? 




